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O R D E R 

28.11.2018   Having heard learned counsel for the appellant, we find no 

ground to review or recall the order dated 13th November, 2018 passed in 

‘Company Appeal (AT)(Insolvency) No. 702 of 2018’. 

 The Review Application No. 03 of 2018 is accordingly dismissed. 

 

 
[Justice S.J. Mukhopadhaya] 

Chairperson 
 

 
 
 

[ Justice Bansi Lal Bhat ] 
 Member (Judicial) 
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